CENI'RAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI
CAL? AT AURANGARAD

CORAM : Hes'ble Shri S.R. Adige, Vice Chairman
Hen'ble Shri £.L. Jain, Memker(J)

Uttam Kishan Pawar

Pointsman -in South Central Railway
at Patul Railway Statien

Regiding at Lasur Statlen,

Aurangabad. ' o " ...Aoplicant
==&

V/s |

1.‘ Unien et India,

Ministry of Railway
Seuth Central Railway
Hyderabad (Andhra Pradesh)

2. The Divistenal Manager,
Divisienal Office,
Personnel Branch,
South Central Railway,
Hyderabad Division,
- Seeunderabad (Andhra pradesh)

3. Station Master,
Patul Radlway Station, :
Tal. & Dist. Aurangabad. ...Hessonents
By Advocate Shri R.R. Shetty for Shri Suresh Kumar.
RDER(ORAL)

0 Per S.R., Adige, Vice ChalrmanQ
- The applicant imougns resaondent’s letter
dated 14.7.2000 (Exhibit E) seeking considerat ion
fer premotion te the post of Assistant Station Mastér
Grade TI.

_2. - None appeared for the apnrlicant when the case

- calle@ for. Shri R.R, Shetty counse]ifor the resnondents.
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s 2.

3. ’Wé are informed that the Bromotlon to the post

of A551stant Station Master are made from feeder cadre
on the baolS of wrltteq test follbwod by nsychological
test which in turnl@o]iowed by viva-voce. The'apnlicant
particinated and cleared in written test. Put the
imnugnéd letter dated 14.7.2000 makeé it clear that

the apzlicant did not pass the Psychologiéal test to

becéme eligible for teing called for viva-voce.

4. The resvondents have categoricaly stated in the

. realy that the ap~licant did not qualify in the

psychological test, atid this assertion has nowhere

teing challenged by the applieant in regmlnder filed

by hlm.

Hs The'applicabt did not qualify in the »sycholomical
test, the respondents cannot be faulted for not calling

the apnlic=nt for the viva-vece.

"6, : In the c1rcumstances the OA warrents ne 1nterierence.

The OA is dlsmlssed No costs.
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(S.L.Jaing | | (¢.R, Adige)
Menter(J : Vice Chairman



